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arefinshed leather, leathergoods The other
products exported from Kanpur include cane
and mooj articles, chemicals, apparels, elec-
tronics and textiles, ight engg products like
diesel engines, pumps, fasteners, agrcul-
tural implements etc

(b) The share of leather and leather
goods in exports from Kanpur is estimatedto
be around 70 per cent The major exports
constst of harness and saddlery tems

(c) No, Sir
(d) Does nat arise

(e) Inmhative for setting-up industnal
units rests with the private entrepreneurs

[Enghish]
Trade Negotiation At Geneva

8334 SHRI YADVENDRA DATT will
the Mimister of COMMERCE be pleased to
state

(a) the steps Government propose to
take to safeguard the interest of the country
in the Uruguay round of muitilateral trade
negotiations at Geneva under the auspices
of the General Agreement on Tariffs and
Trade and

(b) howGovernment proposetocounter
the industnalised countnes pressure with
regardto areas of Trade Related Intellectual
Property Rights (TRIPs) and Trade Related
Investment Measures and Services?

THE MINISTER OF COMMERCE AND
TOURISM (SHRI ARUN KUMAR NEHRU)
{a)and (b) Indrahas adopted a multi-pronged
strategy inthe context of the Uruguay Round
of Muftiateral Trade Negotiations in order to
safeguard tts interests India has been par-
ticipating actively in the negotiations in order
to seek improved market access for its ex-
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ports and to check uniateral and arbitrary
action through strengthened multilateral rules
and disciplines to govern international trade

A number of oral and wnitten submissions
have been made in the Negotiating Groups
statingour views clearly and cogently, based
on sound economic arguments and reason-
ing, keeping iIn mind our situation as a
developing country. We have also made a
number of specific proposals which reflect
our interests and concerns In addition, india
has been coordinating its position actively
with other like-minded developing countries
to enlarge support in these negotiations and
we have made joint submissions on a num-
ber of 1ssues In this connection india also
recently hosted a meeting of 18 developing
countries participating in the Uruguay Round
at New Delhi on 19-20 March, 1990 in the
areas of Trade-Related Intellectual Property
Rights, Trade-Related Investment Measures
and Services, detailed submissions have
been made by India These have received
wide support from other developing coun-
tries and some Joint submissions have also
been tabled We are hopeful that these
negotiations will result in a balanced out-
come which will take into account the inter-
est of all participants inciuding those of
developing countries, such as india kI 1s
Government’s intention to continue to par-
ticipate actively in the negotiating process to
ensure that our 'nterests are fully safe-
guarded

[Transiation)
Evasion of Customs Duty

8335 SHRI RESHAM LAL JANGDE
Wili the Mimster of FINANCE be pleased to
state

(a) the number of cases of smuggling
and evasion of Customs duty detected by
the Department of Gentral Excise and In-
come Tax in 1989 and till March, 1990 at
varnous Seaports, around them orelsewhere



